Title: Papers laid on the Table of the House by members/Ministers.

MR. SPEAKER: Iwould like to announce here that there would be no luncheon recess today. Papers to be laid.
THE MINISTER OF TOURISM AND CULTURE (SHRIMATIAMBIKA SONI): Sir, | beg to lay on the Table -

(8) (i) A copy of the Annual Report (Hindi and English versions) of the Salar Jung Museum, Hyderabad, for the year 2005-2006,
along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Salar Jung Museum, Hyderabad,
for the year 2005-2006.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
(Placed in Library. See No. LT 6251/2007)

(8) (i) A copy of the Annual Report (Hindi and English versions) of the Central Institute of Buddhist Studies, Leh-Ladakh, for the
year 2005-2006.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Central Institute of Buddhist Studies, Leh-Ladakh, for
the year 2005-2006, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Central Institute of Buddhist
Studies, Leh-Ladakh, for the year 2005-2006.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library. See No. LT 6252/2007)

(8) (i) A copy of the Annual Report (Hindi and English versions) of the Maulana Abul Kalam Azad Institute of Asian Studies,
Kolkata, for the year 2005-2006, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Maulana Abul Kalam Azad
Institute of Asian Studies, Kolkata, for the year 2005-20086.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.
(Placed in Library. See No. LT 6253/2007)

(8) (i) A copy of the Annual Report (Hindi and English versions) of the North East Zone Cultural Centre, Dimapur, for the years
1995-1996 to 1999-2000, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the North East Zone Cultural Centre,
Dimapur, for the years 1995-1996 to 1999-2000.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.
(Placed in Library. See No. LT 6254/2007)
THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRIPRAFUL PATEL): Sir, | beg to lay on the Table —

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619 A of the Companies Act,
1956 :-

(i) Review by the Government of the working of the Indian Airlines Limited, New Delhi, for the year 2005-2006.

(ii) Annual Report of the Indian Airlines Limited, New Delhi, for the year 2005-2006, along with Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library. See No. LT 6255/2007)



THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI SUBBULAKSHMI
JAGADEESAN): Sir, | beg to lay on the Table -

(5) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute for the Mentally Handicapped,
Secunderabad,

for the year 2005-2006, along with Audited Accounts.

(6) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute for the Mentally
Handicapped, Secunderabad, for the year 2005-2006.

(7) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
(Placed in Library. See No. LT 6256/2007)

(8) (i) A copy of the Annual Report (Hindi and English versions) of the Ali Yavar Jung National Institute for the Hearing
Handicapped, Mumbai, for the year 2005-2006, along with Audited Accounts.

(9) A copy of the Review (Hindi and English versions) by the Government of the working of the Ali Yavar Jung National Institute for
the Hearing Handicapped, Mumbai, for the year 2005-2006.

(10) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.
(Placed in Library. See No. LT 6257/2007)

(11) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619 A of the
Companies Act, 1956:-

(12) Review by the Government of the working of the National Scheduled Castes Finance and Development Corporation,
New Delhi, for the year 2005-2006.

(13) Annual Report of the National Scheduled Castes Finance and Development Corporation, New Delhi, for the year 2005-
2006, along with Audited Accounts and comments of the Comptroller and Auditor General thereon.

(14) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.
(Placed in Library. See No. LT 6258/2007)

THE MINISTER OF STATE IN THE DEPARTMENT OF HEAVY INDUSTRY, MINISTRY OF HEAVY INDUSTRIES AND PUBLIC
ENTERPRISES (SHRIMATI KANTI SINGH): Sir, | beg to lay on the Table -

(1) A copy each of the following papers (Hindi and English versions) :-

(i) Memorandum of Understanding between the Scooters India Limited and the Department of Heavy Industry, Ministry of
Heavy Industries and Public Enterprises for the year 2007 - 2008.

(Placed in Library. See No. LT 6259/2007)

(ii) Memorandum of Understanding between the Tyre Corporation of India Limited and the Department of Heavy Industry,
Ministry of Heavy Industries and Public Enterprises for the year 2007 — 2008.

(Placed in Library. See No. LT 6260/2007)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI DINSHA PATEL): Sir, | beg to lay on
the Table -



(1) A copy each of the following papers (Hindi and English versions) :-

(i) Memorandum of Understanding between the GAIL (India) Limited and the Ministry of Petroleum and Natural Gas for the year
2007- 2008.

(Placed in Library. See No. LT 6261/2007)

(i) Memorandum of Understanding between the Oil India Limited and the Ministry of Petroleum and Natural Gas for the year
2007 -2008.

(Placed in Library. See No. LT 6262/2007)

(iii) Memorandum of Understanding between the Oil and Natural Gas Corporation Limited and the Ministry of Petroleum and
Natural Gas for the year 2007-2008.

(Placed in Library. See No. LT 6263/2007)



